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entitled is borne entirely by Government.
In the case of the C.R.P. and the CISF.,
the question of cost to Government or sub-
sidy dces not arise.

(e) and (f). The information is being
collected and will be placed on the table of
the Sabha in due course.

Setting up of Handloom Finance Corporation
i1 Public Sector

2368. SHRI N. R. DEOGHARE : Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) whether Government propose to set
up a Handloom Finance Corporation in the
public sector ;

(b) if so, the details of the proposal ;
and

(c) if not, the reasons therefor, parti-
cularly when the handloom industry in the
country necds huge finances for its develop-
ment ? -

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(CHOWDHARY RAM SEWAK) : (a) No,
Sir.

(b) Does not arise.

(c) Financial assistance is already being
provided by the Central Government to the
State Governments in the form of block
loans and grants for village and small indus-
tries which also include the development of
handloom industry.
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Loans given to Jute Mills

237{. SHRIP. C. ADICHAN : Will
the Minister of FOREIGN TRADE be
pleased to state :

(a) the amount of loans given to Jute
Mills during the last two years, yeare-wise
and mill-wise, by the Industrial Finance
Corporation and/or National Industrial
Development Corporation and/or the Indus-
trial Development Bank, respectively ;

(b) what type of securities were taken
from these mills against those loans ;

(¢) what is the tot*] amount of loans
outstanding against each mill as on the 3lst
March, 1970 ;

(d) the names of mills which have
not paid the required installments and since
when ; and

(e) whether fresh loans are being given
to the defaulting mills and, if so, the
reasons therefor and the names of such
mills.

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(CHOWDHARY RAM SEVAK): (a)to
(e). A statement is laid on the Table of
the House. [Placed in Library. See No.
LT-4388/70]
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Search of Premises and Offices of Bird
and Co. and National Jute Mills

2372. SHRI P. C. ADICHAN : Will
the Minister of FOREIGN TRADE be plea-
sed to state :

(a) whether the primises and offices
of the mills under the management of Bird
and Co. and of the National Jute Millls
were recently searched ; and

(¢) if so, on what grounds, by which
agencies, and what are the findings thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(CHOWDHARY RAM SEVAK) : (a) and
(b). The premises and offices of Messrs
National Co. Ltd. were searched between
25th March, 1970 and 3rd April 1970 by
the Central Bureau of Investigation. On the
the basis of the complaint from the Depart-
ment of Company Affairs, a case against
Shri R. N. Goenka. Chairman, National
Co. and others was registered by CBI under
Section 409 IPC on 14, 2. 1970. ,Searches
were conducted with a view to seize the
documents required for investigation. The
case is still under investigation.

No recent searches were conduct at the
primises and offices of the mills under the
management of Bird and Co.

Shifting of Villages and Cities in
Guja at to avoid fury of flood

2373. SHRI P. M. MEHTA : Will the
Minister of IRRIGATION AND POWER
be pleased te state whether the Chief Minis-
ter of Gujrat has expressed his views regar-
ding the shifting of about 100 villages and
even cities like Broach which have to face
the fury of floods ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD) : The views of Chicf Minisier Guja-
rat with regard to shif.ing of villages and
cities like Broach affected by floods have
not been communicated to the Government
of India. However, when the Union Deputy
Minister of Irrigation and Power inspected
the flood affected areas of the State in
September 1970 and had discussions with





